21.03.2018 J-1

21.03.2018

AT 10.30 A.M.

1. CRL.A.649/2002

HIGH COURT OF DELHI
20 MARCH, 2018

111111777

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO.33
(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

JANARDHAN
VS. THE STATE

JITENDER RATTA,6K.S.AHUJA

REGISTRAR (LISTING)



21.03.2018 FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

COURT NO. 14 (0s - G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 02.15 P.M.
38. 0.M.P. (COMM) 574/2016 EAGLE INFRA INDIA LTD ANISH DAYAL, RUPAM SHARMA,
I.A. 15736/2016 Vs. NATIONAL HIGHWAY PREETY MAKKAR, ABHIMANYU GARG,

AUTHORITY OF INDIA GUNJAN SINHA JAIN, MUKESH KUMAR
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